Affidavit to be Furnished by the candidate alongwith Nomination Paper
Befare the Returning Officer
For election in Bihar LA {Mame of the House)
From 183, Kumharar Constituency {Mame of the Constituency]
| Arun Kumar Sinha Son of Late Mahendra Kumar Sinha
Aped 61 Years, resldent of 101, Ram Vilash Enclave, Prithwy Raj path (ichanipur} Patna
a Condidate of Legislative Assembly Election, do hereby solemnly affirm and state on
@ under:-
{strick cut Whichever is not applicable)
(1)1 am a candiditi 521 up by B.J.P.name of the political party]/ am contesting as an Independent cendidate
{2) Detils of PAN and status of filing of Income tax returm:

| Total .|:-_{.|rr|-.'--' ]
TR0 TN
Permanent income Tis
Account Number |The financial year for which the last Fetuinin
4l No Hamae [PAN) Income-fax réturn has been filed Rupees) |
L5l BBYPS4394E 2013-14 o A% 2091 Q4|
2hpouse ACIPC27960 2013-14 31 ll.-ip-!__?l_

[3) The following casels) isfare pending against me in which cognizance has been taken by the the court:-

5. No. L,l_ﬁ:lntF' Description
The getais of where the court has taken
cognizance Section of the At and
description

|2 of ol lenge for which conizance Laken:
Mame of the court, Case No. and Date of
orde: (aking cognizance;

L]

|4} Cases in which | have been convicted by a court of law {other those referred to in Form 26 |:

The details of case Section of the : -_|

ot and description of the offence for / !

14 __jwlieh convingted: ey =
Namia of the Cour(s) , case Mo. and / ¥ e

i) date |5) of order(s) - S— |

=] Punishment impose, L

Tinat | give herein below the detalls of the assets {movable and immovable etc.jof my seif , my spouse and and all
{5)- dependents;

A Dutails 5

1 Assans in joint name indicating the extent of joint ownarship will also have 1o be given

2 in case of deposite investment the details including serial Number, Amount, date of depasite, the cheme name of

Bank finstitution and Branch to be given.

1 Valua of bond fShare/debentures as per the current Market Value in S1OCK 8xchange in respect o SLed comaiy arnd
4% per book in case of non- listed compnies should be glven

4 Dependent | here means a person substantially dependent an the income of the candidate

5 Detall including amount is 1o be given separately In respect ol sach inveitmesnt,

5 Mo Doscrlplion self Spowse{Smt. Rekha chattergilsinhia) |ll-=m—.|'u-_-n: 1
7] ash 0 hand Hs.50124 Rs.51204




|

SBI-SB-464579 |BOM[Joint)-001411 Rs 265776070
Datails of Deposits in bank account (FORs Rs.2007647.56 |SBI-SB-243341 Re.517632.23
Term Deposits and all other types of PHE-5B-149588
deposits including Saving account) Rs. 145982.00
Deposits with Finincial institution, SBI-58-008278
Mon Banking Finincal companies and As.54566.00 5B
Cooperative Socaty and the amount In each |58-724433
(il such Deposite s, 6982.00
Details of investment in Bonds ,
DBebentura/share and unlt in Compinies
/htitual Fund and  2nd other and the
ik} ameount
Deetails of investment In NS5, postalSaving , Smit., Rekha Chatter|l- Pollcy No.
[CECANE I [ 1 pl:.‘.l|]L'|E'5 and L15599505 LIC Rs. 76000.00
|rvestmient in any Finincial instrument
in postoffice or insurance company and
the amaunt
i}
Personal lpans fadvance given to any
parswen or entity inculding Firm, Company
Teunl #le. and other receivables from
¥} detaton and the amaunt.
SCORPIO- BR-
moter Vecicles/Aircrafts/Yachis/Ship 1BE-0009 Model-
[Detail of Make registration No. ete. year of  |Rs.604200.00
qu.-l] purchase and amount) s
Abaut - 120 Gram gold Rs.360000.00
jewelry, builion and valuable thing (give Silver Hs, 25000.00
|} details of waipth and value) P |
Any cther assets such a5 value of '
{wil ] Clhalmy/intrest. e
{ix]) Gross Total value 2869501.56 368TES .02 _
B, Details of immovakle assets 3
{ Mote: L Properties in joint ownership indicating the extent the extent of joint ewnership will also have (o L ndicsled
2 Each land or building or apartment should be mentioned separately in this format.
S Mo Description Seif Spouse Dependent 1|
i} Agricultural Land

Location(s) Survey number(s)

AreafTatal measurment in acres)

Whpther inherited praperty {Yes or NO|

Bate of purchase in case of self
Aggplared prnp:-'ﬂ'q

ot of Land [In case of Puraches) at the time
of Purchase

Ay westment an the land by way of
development construction eic.

Appraximate Current market value

|
T A B



Mon agriculiure land
Location(s)
Suryey number (s

5ol Magar, Siwan,
Bihar. (Khata
Mo-333 Plot No-
1217 J(Kahta Mo-
1947 Plot No-
1310 Khata No-
1944 Flot Mo-
1308 Khata No-
1945 Plot No-

1308 Khata No-
1849 Plat MNo-
1306 Khata No-
1943 Plot No-
1207 | (Khata No-|
1048 Plol Mo-
1307 Khata No-
1949 Plot No-
1306)

Areal total measarment in so.ft.|

{4 K-11 Dhwr |
(2 K-16.5 Dhur)

(2K -4 Dhur-

16.5 Dhurki |
Whather inherited property [yesor NO) Wi —
mate of purchase in case of self acquired
property. 09.07,12 =
Cost of land {in case of purchase Jat the
tirme af purchase. Rs. 1700000 il
Ay invastment on the land by way of
deyelopment construction etc. il
Approximate Current Market Value. Rs. 2434250 @

5.35 lacs per

katha of 4K-11
Dhur

Rt 24295008
B.6 lacs per
katha of 2 K-16.5%
Dhur and
huilding

Rs, 245000

5 1927475@

4. Blacs per katha
of 2K-a0hur-
16,50 Dhurki.

{iii)

Commergial Bullding
[Including apartment|
Location(s)

Survey Number(s)

Bullt up Area{Total
measurment in sg, fi.}

TWhetowr inherted property [yesar NOJ

Date of purchase In case of self acquired
property.

Cost of land (in case of purchase jat the
time of purchase,

Any investment on the land by way of
deyvelopment construction eic.

{approximate Current Market Value,

el



fasidential Buikding (imculding
Apartment)

Locationd{s)

Surviey Mumbes

Bambagh
Gorakhpur

Mo-124/154

hdunicipal Servey

Ramvilash Enclave , Lohankpur, Flal Ho-
101

Ared (total measurment insg )

2050 5t

1084 sft

Built up area (total measurment in sg.0t)

2050 st

1088 =it

Whither Inheruted properity {yesornal

Yes

Mo

Date of purchase in cass of solf acquiced
prapifity

2008

st af properity (in case of purchase]
at the time of purchase -

Rs.817083.00

Ary investmenton the land By way of
devologment Lonsitution eLc.

Approximate current market value.

s, 1825000.00

R, 394 2000.00

&

Diher(such as interest in property)

ivi)

Total current markel
value of (IfTof{v} abowve

BRG61225.00

A942000.00

(6.

| givie here below the details of liablities,/dues ta public Finintal institution and gowernment:-

[Mote: Plese give separale details of name of bank ,institution entity or individual and amount for @uin items.

SND

Description

self

Spouse

11

an or o B

fm;l;itut@[ﬂ
Mame of Bank or Fi
putstanding
Mature of loan

Armount

an of o in 1
21 m
Namive]s)
Amount outstanding

MNature of loan

ar
in

Any other liablity

Grand total of liablities

i0.00

0.00

il

Gowernment Dues ;
fues to Department dealing with
government accommodation

D to department dealing with supply
af waler

Dues to department dealing with supply
of telephone/Mablle

transpartiincleding aircraft and heficopters

Dues to department dealing with government

income ek dues

Welth tax Dues

Seryice tax dues

Depend -_-m-i_

Miunicipal/property tax Dues

Sake tax Dues

Any othet Dues

Grand total of all Government dues

i

(8]

Detalls of profession or occuption:

a selt (MAY

b.spouse (Teacher-Retired)

My educational qualification is under:

|Give details of highest School/university education with fullfarm of the certificate/diploma/degres course)
[riame of the school feoliege/University and the course was completed)

(9) ABSTRACT OF THE DETAILS GIVEM IN [1iTO{8]ABOVE



g

Mame of the candiate

Pt

Full postal address

Mumber and Mame of the constituency
3| and State

Mame of the political party which set up

3| thi candiate (other wise write independent )
alia)number of case inwhich conviction order
v passed (other than those referred ta in Form
26} ooz
(b Total number of pending case whether
the courtls) have taken cognizane
-y Year for which Total Income Shown |
last income tax
5{Pan of return filed L]
|af candiate  BEVPS43SIE 2013-14 452081.00 =)
[blspouse ACIPC2T960 2013-14 311664.00 _:i
(¢ D=pendents |
B Details of Assets and Liablities in rupees . e
Desscription self Spouie Depencent ||
Maovable
A Assets(Total value) 286950156 3687597 020
Immuovable
B ASFELS B8861225.00 3942003.00 0
i1} Purchase price and development Cost of
immovable property (Total value ) Rs.1700000 As.817064.00 ]
(s pproximate current Market price of
assets {Total value) BAG6122%.00 394204 1.00 === =
A+B.__ |Total ASSETS 11730726.56 Te2ussr02]
7 |Liahiities " |
(1} Gowt. dues {Total) 000 100
{il] Loan from bank Finincial institution and
other [Total} 0.00 4.00 =)

2l

Highest education gualification:

LH.S year 1970 Tram BSEB , F. N .5 Acaderny,gulzarbagh Patna
(2B.4 from DA college slwan in the yaar 1974,
|49 L LB from P.U. year -198Z,Patna Low College.

[Given details of school/University education with full farm of the certificate fdiploma /degree couise] [Name of the
schicol fcollege and the year in which the course was completed.}

VERIFICATION

i the deponet aboved named do hereby verify and dechare that the contents
of this affidavit are correct to the best of my knowledge and belit .no part of it
is false and nothing materfal has been concealed there from.
{further dectare that : {a) there is no case of conviction or pending case against me;
other than those msafloned in items 3 and 4 above

() My spouse of my dependent do not have any assets or lablities other

Varified at - Patna this the

th day of

2015

DEPCMNENT

than those mentioned intems 5 and &
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